
CENTRAL ADMINISTRATIVE TRIBUNAL
PRINCIPAL BENCH

OA NO. 2240/2004

New Delhi this 20*^ day ofSeptember, 2004

Hon'ble Shri SA. Singh, Member (A)

Smt. Sunita Sharma d/0 Shri M.Lal,
UDC C/0 D (Estt.I/GP-n), SenaBhawan,
New Delhi.

Address

House No. 40B, Pocket M & N,
Jaata Fiats, SatitaVihar, New Delhi.

(By Advocate Shri Surat Singh )

VERSUS

L Union ofIndia tlirough Secretary,
Ministry ofDefence, South Block,
Govt.of India, Room No. 101-A,
New Delhi.

2. Director,
Ministiy ofDefence, SenaBhawan,
Govt.ofIndia, New Delhi.

3. Joint Secretary (Estt.),
Grievance and Vigilance Cell,
Ministry ofDefence, South Block,

% Room No. 108-B, New Delhi.

Applicant

Respondents

ORDER (ORAL)

Hon'bie Shri S.A. Singh, Member (A)

Afterhearing the learned counsel for applicant for some time,he seeks permission

to withdrawthe OAwith liberty to file afresh application, ifanygrievancestill sui*vives.

Allowed as prayed.

2. Subject to aforesaid, dismissed as withdrawn.

sk
MemberlfA)


